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(b) if so, the reasons for their transfer ; and  
(c) whether these transfers are likely  to  

affect their  travelling   allowance 
adversely?] 

 

t[THE MINISTER OF RAILWAYS 
(SHRI GULZARILAL NANDA): (a) No. 
Coach Attendants in Jhansi Division have not 
been transferred to Mechanical (C.&W.) 
Department. But the proposal  is  under  
examination. 

(b) Since the duties assigned to 
Coach Attendants include petty repairs 
of equipment in First class carriages, 
they can be performed more effectively 
and satisfactorily if the staff are trans 
ferred under the Mechanical Depart 
ment. 

(c) No.] 

1167. [Transferred to the 20th March, 
1970.] 

HINDUSTAN   STEEL   LTD. 

1168.. DR. BHAI MAHAVIR: Will the 
Minister of STEEL AND HEAVY 
ENGINEERING  be  pleased  to  state: 

(a) whether it is a fact that Government 
propose to appoint Shri S. A. Dange as the 
Director of Hindustan Steel  Limited; and 

(b) if so, what are the reasons therefor? 

t[    ]  English  translation. 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI K. C. PANT): (a) 
No, Sir. 

(b) Does not arise. 

TICKETLESS     TRAVELLERS      ON     
SPECIAL SESSIONS  OF  RIVAL   

CONGRESS   PARTIES 

1169. SHRI  M.  P.    BHARGAVA: 
Will  the  Minister  of RAILWAYS  be 
pleased to state : 

• 
(a) whether any ticketless travellers 

were caught who were travelling to 
Ahmedabad or Bombay during the two 

' Congress Sessions; 

(b) if so, what is the total number of 
such persons; 

(c) whether any money as tare or 
penalty was collected from such ticket- 
less travellers; and 

(d) whether any of those ticketless 
travellers have been prosecuted. 

THE MINISTER OF RAILWAYS (SHRI 
GULZARILAL NANDA): (a) On the special 
trains run for Ahmedabad and Bombay in 
connection with the Congress Sessions, no 
passengers were found travelling without 
tickets. 

_ (b) In the case of normal train services, 
statistics lo indicate the possible destinations 
of ticketless travellers are not maintained. 
Therefore the total number going to 
Ahmedabad or Bombay is not maintained. 

(c) Fare and penalty is collected from 
travellers detected travelling without tickets. 

(d) Ticketless travellers are also pro-
secuted under the law. 

INCCREASE   IN   PRICES   OF   
CYCLES 

1170. SHRI KALYAN ROY: 
SHRI BHUPESH GUPTA : 

Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL 
TRADE AND  COMPANY AFFAIRS 
be pleased to state: 

(a) whether Government are aware that the 
Cycle Manufacturers Association of India has 
decided to increase the prices of cycles; 


